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Review of Excite Duty on tea

*559. SHRI K. B. CHETTRI; Will 
the DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE be pleased 
to state:

(a) whether the review of excise 
duty on tea in all the Tea Zones on 
uniform basis is under the considera
tion of Government;

(b) if so, the details thereof; and
(c) if not, the reasons thereof?

THE MINISTER OP STATE IN THE 
MINISTRY OF FINANCE (SHRl 
SATISH AGARWAL): (a) to (c).
Some representations have been 
received from the tea industry request
ing for, restructuring of existing Zones 

for the purpose of levying excise 
duties as well as for the revision of the 
rates of duties on teas. No final deci
sion has been taken on these rep
resentations.
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Tourist Hotel, is Saharsa, P m ei aid 
Arorta

*562. SHRI HAUMUDDIN AHMED: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state;

i(a) whether Government are pro
posing to start some Tourist Hotels in 
Saharsa and Purnea District of Bihar 
in general and Araria in particular as 
these are border districts of India; and .

(b) if not, the reasons therefor?

THE MINISTER OP TOURISM AND 
CIVIL AVIATION (SHRI FURU- 
SHOTTAM KAUSHIK): (a) and (b). 
Due to constraint on resources and 
inter-se-priorities there is no proposal 
to contruct tourist hotels in Saharsa 
and Purnea districts of Bihar and 
Araria by Government or anv of its 
public sector undertakings.

Luther Committee Report on Im
provement of Bank Operations

*564. SHRI S. JAGANNATHAN: 
SHRI M. KALYANASUN- 

DARAM;

Will the DEPUTY PRIME MINIS
TER AND MINISTER OF FINANCE 
be pleased to state:

(a) whether it is a fact that Luther 
Committee report on improvement of 
bank operations has been taken up for 
implementation;

(b) the reasons why the report was 
kept in cold storage' so long; and

(c) the concrete action proposed on 
the basis of the Report to streamline 
banking operations?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
ZULF1QUARULLAH): (a) t0 (c).The 
Reserve Bank appointed an internal 
committee consisting exclusively of Its 
own officers headed by $thri, J. C. 
Luther to go into the question of Pro
ductivity, Efficiency and ProHtibffity 
in conufcereiaa banks. The vlew*




